GOVERNMENT OF INDIA
MINISTRY OF WOMEN AND CHILD DEVELOPMENT

RAJYA SABHA
STARRED QUESTION NO. 185*
TO BE ANSWERED ON 03.08.2022
FUNDS TO STATE WOMEN COMMISSION

*185: DR. KANIMOZHI NVN SOMU

Will the Minister of Women and Child Development be pleased to state:
(@) whether the Government provides funds for different welfare activities to State

Women Commission;
(b) if so, the details thereof indicating the funds allocated to such commissions

and utilization reported during each of the last three years and the current

year, State-wise/UT-wise; and

(c) the key activities undertaken by the State Women Commission during the said
period?

ANSWER

MINISTER OF WOMEN AND CHILD DEVELOPMENT
(SHRIMATISMRITI ZUBIN IRANI)

(a) to (c): A Statement is laid on the table of the House.
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STATEMENT REFERRED TO IN REPLY TO PARTS (a) TO (c) OF THE RAJYA
SABHA STARRED QUESTION NO. 185* TO BE ANSWERED ON 03.08.2022
REGARDING “FUNDS TO STATE WOMEN COMMISSION”

(a) to (c): State Commissions for Women are set up by the respective State
Governments/ Union Territories (UTs). These do not function under the
administrative control of, and are not subordinate to either the Government of India,
i.e., Ministry of Women and Child Development (MWCD) or National Commission for
Women (NCW). Hence, funds are not released by MWCD to the State Commissions
for Women.

However, the NCW has provided funds to various State Commission(s) for Women
for conducting activities like Power Walk, Setting up of Legal Aid Clinic, Training of
the personnel of District Anti Human Trafficking Units, Nukkad Natak, Seminars,
Webinars etc.

The details of activities/ programs conducted by various State Commission(s) for
Women in collaboration with NCW and the amount sanctioned/ utilized against each
activity during the last three years and the current year up to 29.07.2022 are
attached at Annexure.

*kkkkk

52



Annexure

ANNEXURE REFERRED TO IN REPLY TO PART (a) to (c) OF RAJYA SABHA
STARRED QUESTION NO. *185 FOR ANSWER ON 03.08.2022 REGARDING
“FUNDS TO STATE WOMEN COMMISSION” ASKED BY DR. KANIMOZHI NVN
SOMU, HON’'BLE MEMBER OF PARLIAMENT

Details of Activities vis-a-vis amount provided by the National Commission for
Women (NCW) to State Commission for Women and utilization/ status of
Programme/ activities during the last three years and the current year up to

29.07.2022 are as under:

S.NO Title of the Program/ Activity Program/ Activity State| Total Funds
Commission for women Sanctioned
2019-2020
1. (Training program under home stay Gujarat Rs.1,82,640/-
tourism project for women
2 |Power walk- Reclaiming public spaces |Gujarat Rs. 40,000/-
for women Tamil Nadu Rs.40,000/-
Chhattisgarh Rs.40,000/-
Puducherry Rs.40,000/-
Uttarakhand Rs.40,000/-
Haryana Rs.40,000/-
Karnataka Rs.40,000/-
Himachal Pradesh Rs.40,000/-
Telengana Rs.40,000/-
Odisha Rs.40,000/-
Arunachal Pradesh Rs.40,000/-
Mizoram Rs.40,000/-
Nagaland Rs.40,000/-
Manipur Rs.40,000/-
3 |Seminar on Empowerment of Rural Nagaland Rs.2,27,000/-
\Women through Entrepreneurship and
Skill Development
4 |Seminar on Domestic Violence- Meghalaya Rs.1,60,000/-
Gender Violence
5 |Seminar on Empowering Women and |Manipur Rs.1,30,000/-
Digital age
6 |Seminar on Legal Rights for Gender |Nagaland Rs.4,00,000/-
Equality
2020-2021
7 |Men for Women Goa Rs. 1,00,000/-
Guijarat Rs. 1,00,000/-
Karnataka Rs. 1,00,000/
Odisha Rs. 1,00,000/
Uttar Pradesh Rs. 1,00,000/
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Uttarakhand Rs. 1,00,000/
Telengana Rs. 1,00,000/
Meghalaya Rs. 1,00,000/
Sikkim Rs. 1,00,000/
Arunachal Pradesh Rs. 1,00,000/
Manipur Rs. 1,00,000/
Nagaland Rs. 1,00,000/
Mizoram Rs. 1,00,000/
8 |Legal Awareness Program Uttarakhand Rs. 1,00,000
Andhra Pradesh Rs, 2,95,000/-
Uttar Pradesh Rs. 14,00,000/-
9 [Seminar ‘ Crime against women’ Tamil Nadu Rs 2,03,000/-
10 |Seminar ‘ women & labour law’ Goa Rs 1,73,000/-
11 |Seminar on Issues & Challenges Odisha Rs. 2,52,000/-
faced by women
12 |Seminar on ‘ Women related issues [Telengana Rs 11,00,000/-
13 |Seminar on Crime against women Himachal Pradesh Rs. 1,49,500/-
14 |Workshop on Laws relating to women |[Chattisgarh Rs.2,55,000/-
15 |Dist. Level training Program on DV Act|Himachal Pradesh Rs.5,28,000/-
16 |Research study- ‘Crime against Chhattisgarh Rs.5,00,000/-
women in cyber world’
17 |Research study- Women and their Chattisgarh Rs. 10,00,000/-
rights
18 |Webinar- Promoting positive Odisha Rs 40,000/-
menstrual health amongst women
during Covid-19 pandemic
19 |Webinar- Trafficking of women & Andhra Pradesh Rs.40,000/-
children
2021-2022
20 [Training IC Members Himachala Pradesh Rs.42,600/-
Goa Rs. 2,40,000/-
Odisha Rs. 1,80,000/-
Andhra Pradesh Rs. 1,20,000/-
Chattisgarh Rs. 1,20,000/-
Tamil Nadu Rs. 90,000/-
Puducherry Rs.90,000/-
21 |Activities under Poshan Maah Goa Rs.2,50,000/-
Himachal Pradesh Rs.2,50,000/-
Haryana Rs.5,00,000/-
Odisha Rs.5,00,000/-
Telengana Rs.5,00,000/-
Andhra Pradesh Rs.5,00,000/-
Tripura Rs.2,50,000/-
Kerala Rs.5,00,000/-
Uttarakhand Rs. 2,50,000/-
22 |Nukkad Natak- Awareness on women [Telengana Rs.15,000/-
centric issues Odisha Rs.45,000/-
Haryana Rs.45,000/-
Himachal Pradesh Rs.45,000/-
Goa Rs.45,000/-
Uttarakhand Rs.45,000/-
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23 [Training- Anti Human Trafficking Unit |Haryana Rs.4,40,000/-
Uttarakhand Rs.2,60,000/-
Tripura Rs. 1,60,000/-
Manipur Rs.3,20,000/-
Nagaland Rs. 2,40,000/-
Odisha Rs. 6,00,000/-
Meghalaya Rs. 2,20,000/-
Uttar Pradesh Rs. 15,00,000/-
Sikkim Rs. 2,00,000/-
Arunachal Pradesh Rs. 2,00,000/-
Mizoram Rs.2,20,000/-
Assam Rs.2,00,000/-
Chhattisgarh Rs.6,40,000/-
Andhra Pradesh Rs.2,60,000
24 |Setting up Legal Aid Clinic in SWCs |Chhattisgarh Rs. 2,00,000/-
Andhra Pradesh Rs. 2,00,000/-
Odisha Rs. 2,00,000/-
Telangana Rs. 2,00,000/-
Tripura Rs. 2,00,000/-
Haryana Rs. 2,00,000/-
Uttarakhand Rs. 2,00,000/-
Himachal Pradesh Rs. 2,00,000/-
Uttar Pradesh Rs. 2,00,000/-
Sikkim Rs. 2,00,000/-
Arunachal Pradesh Rs. 2,00,000/-
Mizoram Rs. 2,00,000/-
Assam Rs. 2,00,000/-
Manipur Rs. 2,00,000/-
Nagaland Rs. 2,00,000/-
25. |Webinar on Domestic Violence Sikkim 50,000
26 [Seminar on Sexual Harassment at 2,07,000
work place
27. [Training of Internal Committee 60,000
Members under the Posh Act
28. [Seminar on Mental Hygiene and 1,63,000
Management
29. |3 Nukkad Natak 45,000
30. |National Parliament for Women 5,00,000
31. [Webinar on Human Trafficking in NER |Nagaland 30,000
32. |5 Legal awareness programmes 7,67,500
33. |National Parliament for Women 5,00,000
34. |Seminar on customary Practices Arunachal Pradesh 2,27,000
35. [Training of Internal Committee 90,000
Members under the Posh Act
36. |National Parliament for Women 5,00,000
37. |3 Nukkad Natak 45,000
38. [Training of Internal committee Meghalaya 90,000
Members under the Posh Act
39. [National Parliament for Women 5,00,000
40. [2- days Socio, Economic and political [Manipur 3,00,000

convention of NE Women
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41. |Seminar on Awareness & 1,98,200
Implementation of women related
Central Government. schemes
42 |National Parliament for women 5,00,000
43 |3 Nukkad Natak 45,000
44 |Seminar Awareness & Implementation 1,98,000
of women related central Government
Schemes
45 |Training of Internal committee Tripura 1,98,500
Members under the Posh Act
46 |3 Nukkad Natak 45,000
47 |National Parliament for women 2,50,000
48 |Awareness Programme on ‘ The Tamil Nadu Rs.30,000/-
Protection of women from Domestic  [Tripura Rs. 30,000/-
violence Act, 2005'. Goa Rs. 30,000/-
Andhra Pradesh Rs. 30,000/-
Telangana Rs. 30,000/-
Sikkim Rs. 30,000/-
Haryana Rs. 30,000/-
Odisha Rs. 30,000/-
Uttar Pradesh Rs. 30,000/-
Manipur Rs. 30,000/-
Himachal Pradesh Rs. 30,000/-
2022-2023
49 Anti Human Trafficking Program Himachal Pradesh Rs. 2,20,000/-
Tamil Nadu Rs 7,60,000/-
50 Free Legal Aid Clinic Meghalaya Rs. 2,00,000/-
51 National Parliament for Women Telangana Rs. 2,50,000/-
52 Nukkad Natak under Menstrual Sikkim Rs. 26,000/-
Hygiene Drive
53 Conducting 5 Capacity Building Manipur 10,00,000/-

Training programme for woman

traders in Manipur
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RRSEE]

e wtger dEnr w1 [y fEr e F odeg § sFAuEEt gt 99 s [\ i 03 s,
2022 F T TE qTA TST TWT QU6 TT GGAT 185 F ST & WRI(F) & (M) H IMoq
SgATH

g @i aul ik aiww ad ¥ = 29.07.2022 I UEE ARAT AT (TRHSS)  FT

TS ARAT RN & 9Ty f T g f gaar § At & fEwr sk [senry/
FHEFAT/AAaEET St Rafa = & TS §

F.5. wrdw /TRl w1 T FrwFaAafaty wsr Afger| 9 =iga gaair
AT
2019-2020
1. wigarat & oo g w g aRgreET| Eera 1,82,640/- %.
F dgd TIAA FTAHT
2 qiaY qtd - Aigaren & O grEsiE=s | g 40,000/- %.
AT FT AT FrEeTS 40,000/- %.
AR 40,000/- .
TEga 40,000/- =.
ITEE 40,000/- %.
g 40,000/- &
FATEH 40,000/- %.
fFam=er weer 40,000/- %.
AT 40,000/- &
arfeem 40,000/- .
FEUTEA TS 40,000/ =.
IESIRE: 40,000/- .
AR 40,000/- %.
wforge 40,000/- %.
3 IATHAT AT F9 W F aregq ¥ | Anmels 2,27,000/- .
arefior gfgerst ® worfrewor ux
I RIS
4 T far - s Bar w afier HATAT 1,60,000/- %.
5 Afgar qated dw Bfiea g ww | wf 1,30,000/- %.
IR C IR
6 AR FaEEar & forw FwEAT At GIMIEES 4,00,000/- %.
9% ATAAT
2020-2021
7 wfgarst & forw =w LI 1,00,000/- %.
NSAE) 1,00,000/- %.
FATSH 1,00,000/ %.
arfeem 1,00,000/ %.
ITT LA 1,00,000/ %.
IqEE 1,00,000/ =.
eI 1,00,000/ %.
EEIE D) 1,00,000/ %.
[RIEXI 1,00,000/ %.
FRUTAA TR0 1,00,000/ %.
LIRIRES 1,00,000/ %.
RIRIEE 1,00,000/ %.
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IEEIRE: 1,00,000/ %.
8 FIAT STHTEHAT FHTARH ITEE 1,00,000/- %.
AT T 2,95,000/- .
IAT qE9g 14,00,000/- %.
9 wfgaTsi & i Iy U SRR 2,03,000/- .
10 ARATT T 9/ FA 90 AHATC UIE 1,73,000/- %.
11 AigATel F THe HEN 9T FAIadl T Arfem 2,52,000/- %.
RIEGIES
12 Aigarell ¥ Hafaq qaf 9w qieAan RERIGL 11,00,000/- %.
13 AfgaTalt & 9fd AU 9T qHAT I E 1,49,500/- %.
14 afgersl § defdq FET 9T Fwgerer | giens 2,55,000/- %.
15 et srfafrag ov Ser wwaha gfgeor | Remer = 5,28,000/- .
CIRER
16 AHLT ATIT -~ ' HIZAT SO H EAIGRI 5,00,000/- %.
wigarat & Jfa oerer’
17 ATHITT ATAT — HiGATO T ITH ERIGES 10,00,000/- .
EIEEIES
18 Ffame - FfEE-19 TEETr F SR e 40,000/- %.
wigaTsll § HFREcHS HEMERT ey
T FETET AT
19 |3fewme - wfgerst siw agi it et AT T 40,000/ %.
2021-2022
20 |smEEt F HEEAT FT Frererr IR 42,600/- %
UIE 2,40,000/- .
At 1,80,000/- %.
Ay TIT 1,20,000/- %.
SRATENE 1,20,000/- %.
SR EELE 90,000/- %.
REEER 90,000/- =.
21 |99 HTE F qgd ratareat NI 2,50,000/- .
ISR e 2,50,000/- %.
g 5,00,000/- %.
At 5,00,000/- .
SERIGH 5,00,000/- .
S e 5,00,000/- .
B 2,50,000/- %.
FA 5,00,000/- %.
IAEE 2,50,000/- =.
22 |qgE A - ¥igar #xq qEf W FeTTET 15,000/- &
STTEHAT arfeem 45,000/- =
g 45,000/- =.
IECIEEEE 45,000/- %.
UIEl 45,000/- %
IqEE 45,000/- =.
23 |yforeror - AT TERG AT TS g 4,40,000/- .
IAEE 2,60,000/- %.
B 1,60,000/- =.
LIRIRES 3,20,000/- %.
RIRIEE 2,40,000/- %.
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arfeem 6,00,000/- %.
TETAT 2,20,000/- =.
ITT TIq 15,00,000/- %.
RIERD 2,00,000/- %.
FRUTAA TR0 2,00,000/- %.
IEEIRE] 2,20,000/- %.
L) 2,00,000/- %.
ERIGRE 6,40,000/- %.
AT TeT 2,60,000/- =.
24 |vHEsegdl ¥ FrAT ggrar Fefaw | sxiae 2,00,000/- %.
TATIAT qTET TR 2,00,000/- %.
arfear 2,00,000/- %.
FATAT 2,00,000/- %.
B 2,00,000/- %.
g 2,00,000/- %.
IqaEE 2,00,000/- =.
IR 2,00,000/- %.
ITC TIq 2,00,000/- %.
fofam 2,00,000/- %.
FETHA TR 2,00,000/- =.
IEEIRS] 2,00,000/- %.
L) 2,00,000/- %.
LIRIRES 2,00,000/- %.
AT 2,00,000/- =.
25. | e w afew [BIE 50,000/ %.
26 |FwrdEIE 9¥ A IcdiEd 9¥ i 2,07,000/- =.
27.  |dver ofafREw % dgd sidiis gfefd * 60,000/- =.
TqEET T TTTLTT
28. |qmfE TE=gAT T YEgd 9T AfAT 1,63,000/- %.
29. |3 qFS AEH 45,000/- %.
30. |zrgr wigem "@@e 5,00,000/- %.
3l. |Uagae ¥ gHa 9l 9¥ afaAre ARMTAE 30,000/~ .
32. |5 FIAT SARTEHAT FEFT 7,67,500/- %.
33. |wdtw wfgen w@He 5,00,000/- %.
34, |qiURETE qATS 9¥ HIHATT HEUTHAA TR9T 2,27,000/- %.
35.  |qrer AfAF=Ew F qEq SAE HiEfd 90,000/- =.
TqEE FT TTrerr
36. |wdtw wigem w@He 5,00,000/- .
37. |37gs ew 45,000/- =.
38. |urer sffafAaw *F qgqd siafew diHfd AT 90,000/~ =.
TqEE FT TTrerr
39. |t wizem =w= 5,00,000/- %.
40. |gataw & wigare &1 I e LIRS 3,00,000/- %.
RIGUEE PP RS E CI =
41,  |Fg 9vEr & wigars o "ataq w=het 1,98,200/- %.
F A T ANTEFRAT 3T A% FTIAI
9T AT
42 |Trgr wiger "9 5,00,000/- %.
43 |3 qFHE ATeH 45,000/- =.
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44 \Fg geEe A wigarst ¥ gafia =t 1,98,000/- %.
F G H JOESdT T STh FATeaaA
TT HHATT
45 |qrer AfgF=Ew F qEq SAidiE "iEtd BT 1,98,500/- =.
TEEAT FT I
46 |3 qFHES ATeH 45,000/- .
A7 |Trg wigem "@99 2,50,000/- %.
48 = RRET | AfRArs w1 O T 30,000/- %.
FterfaT®, 2005' 97 SRTESAT FEFH B 30,000/~ =.
UIE: 30,000/- &
Ay TaT 30,000/- &
SERIGI 30,000/- &
Rl 30,000/ %.
g 30,000/~ %.
e 30,000/- %
IAT XA 30,000/- %
LRI 30,000/- %
IR 30,000/- =
2022-2023
49 AT TEReT e Frase IR 2,20,000/- %.
SIEEELE 7,60,000/- =.
50 qFT Frl Fgrar e LRIKE] 2,00,000/- %.
51 RERIRIEEIIREE RUGL 2,50,000/- %.
52 AETATT % AT Togal AT & dgd| [Hred 26,000/- %.
THS ATEH
53 wfore & wfgar st & oo os L IRIR RS 10,00,000/- =.

AT fR|tor qforerr FEAFE FT AT
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DR. KANIMOZHI NVN SOMU: Sir, in the reply, the Minister has mentioned about
various State Commissions and the activities which are being conducted like Power
Walk and setting up of Legal Aid Clinics. Since the crime against women is
increasing, and, especially, the cyber crime originate from any part of the country, |
would like to know from the hon. Minister whether the Union Government has any
plans to create digital access to National Women Commission with all the State
Women Commissions to deal with cases with jurisdictional issues as well as to
provide police support and coordination. As a Member of the Standing Committee on
Women Empowerment, | would like to put forth this point to the hon. Minister as we
all become victims of it.

THE MINISTER OF WOMEN AND CHILD DEVELOPMENT; AND THE MINISTER OF
MINORITY AFFAIRS (SHRIMATI SMRITI ZUBIN IRANI): Sir, the suggestion is well
taken. However, there is a substantial coordination not only between Ministries and
Commissions but also particularly between the MHA -- since law and order is a State
subject -- and the police authorities in State Governments as such. How we prioritize
safety and security of women can also be highlighted by the fact that as far as
Nirbhaya Fund is concerned, in this Ministry, we have, in coordination with various
ministries of the Government of India and State Governments, looked at proposals of
Rs. 9,000 crores, and, depending on the needs of the State to ensure better
protection of women and children, particularly, young girls, projects have been
sanctioned. In fact, in this year itself, and, | have spoken in this very House, projects
worth Rs. 4,000 crores have been sanctioned. Not only the Commission but also the
Government at the Centre, and, surely, at the States, prioritize safety and security of
women.

DR. KANIMOZHI NVN SOMU: Sir, people get married from one State to the other
State. In some cases, there is harassment of woman. For example, if a girl from
Karnataka or Tamil Nadu gets married and goes to say, North India, the police
jurisdiction will be under the Madhya Pradesh or Maharashtra, wherever the girl goes.
When the jurisdiction changes, as the law cannot be enforced over there.
Digitalization would be much better if it happens across the country. You can give the
complaint anywhere, and, it can be taken up further.

MR. DEPUTY CHAIRMAN: It is a suggestion.
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SHRIMATI SMRITI ZUBIN IRANI: Suggestion is well taken but since | am not the
Chairperson of the NCW, | cannot act upon it. But, surely, | will ensure that the
suggestion is conveyed to the Chairperson.

it STHTIT : HZSAT AT S|

STt TN AST : IUGUTURT 16, H SIRES T HHITA Bl JIRI el g AR
ST H TR AT HHILT b BISherst § STl off, A1 g UA1 Bidt gan & fob QR a1 H
T AT HHIe €, Fad T TeT-3TelT TRE BI AT Bl Bl IR FTH T8l
g, 98 Ud &1 BHAN ¥ 9l I8 5 ST TRl HT HHITH Sil 1S TAldhe hRdl 2, S0
ERIE

it STHTIRT : HUIT el diferyl

S TZ3M AT : 7P YN T 21 BIT § b I UM SRS B, SHY #-T I8
R & 6 e o Teou €, 981 & g AR § i BRaferct e S/l §
e d F81 IR Sil JIIRA BRAT1 dT8d © AT 12 JHT HHILA Sl s ol 8, SHDI d
eI & A PR Fb |

St STaTUfe : =IaTe|

STl Wi S SR 2 AR, 1T {3 AT Ae R &l fafed 8T fis & dwHie
BT TN BRI B, 98 U BT AR & M ¥, AfeIg = Sit forar a<h a1 2,
Feaa wU A 31U Jqel &I TRBR W 59 G I8! 81N 3R 3R 7 Y UTY, 1 39!
I8 JAT § U e AR Bl FfTad ugars |

DR. FAUZIA KHAN: Sir, the Atmanirbhar Bharat campaign has shown the link
between the ability of the women of the nation and the development of the country.
This change is visible when we see that seventy per cent of the beneficiaries of
Pradhan Mantri Mudra Yojana are women. Also, the Self Help Groups have expanded
very visibly. Many Start ups have been coming up by women. Sir, through you, |
would like to ask the Minister, since the role of women is continuously expanding, are
you thinking of expanding the scope of the National Commission for Women also ?

SHRIMATI SMRITI ZUBIN IRANI: Sir, | am grateful that the hon. Member does

acknowledge the work done by the Government of India under the leadership of Prime
Minister Modi especially in enhancing the capacity and potential of the women of our
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country. Yes, | will enunciate and add to what she has said. Not only in 'Mudra
Yojana "but also when you see 'Stand Up India', where women are not looking at only
SME sector but also want to partake in mid-sized companies and lead them, we see
that 80 per cent beneficiaries are women. We see that 80 per cent beneficiaries are
women, particularly in the Skill Development Programme. My compliments to the
Prime Minister for the National Education Policy which for the first time has a gender
inclusion fund. On enhancing the scope of the Commission, | can only say this. The
skill needs and entrepreneurial needs of women in our country is a subject in which |
have seen the Commission function during conferences or for that matter during
special workshops, including workshops in which State Commissions are invited.

STl TOTH STENHRTE I : TR, UIY & HRIBIA H HaFgeTd sv&IC UC Jhteld
ST T B3 AT, B Y 3R B89 T b IR § A1 owd €, a1 Ui & &b
RIS H I YISl BT 8, 98 8- 4 A BIdT 2 3R q1ex A1 811 21 H 31muds Ares
J H3T Sl HaTel IB 1 A8 g b 3T 5 oy a1 I oI ST 6! & 72

SHRIMATI SMRITI ZUBIN IRANI: It was my particular privilege that when | was a
Member of the Opposition, the Sexual Harassment at Workplace Bill, 2013 was
discussed in this House and | participated in that debate. Hence, | can only say this.

A NG ABIGAT 7 GI-A1 [A9d] & HUR &1 3BT B BT T4 fhar g -
UEA, TR 81 A H¥ S[8i, TURI, B UR 591 & ey § 8 a1 Afeel &b i H
TTfRIY & & forw fopedt 71 foedt aTdeic AR &1 SIAT fhar STTeT 81 H ST STard
ST IRl W e | ST A UBell, dax M & | fed] sHRT 9dd I
&l & &b aci T H Afgell B & Wl IR YR X1 3117 39 ek dle 4 fawd wu
A 9 GHhd ol $9b Y B, 98 A HHIRM BR AT 81 A1 FFEST 3% 8|
MBI B, BH HATI & H1egH 1 9 R% HHITH, gfcd T3 & IRERI & A1, 77
qfeel Ud aTet fadmRT #Tera 1 181, 9fed UeT B 377 gdhrsal & a1 ff |add dare
TEd 81 $s IR Afzell WaAsl SNFCH! SR #31ad d% Ugd Sl &, 89 S
NI=TST B AP 9 % YS9 ARBR &b A1 HATE B o, dfeh o1d ddb HISeAT Bl
quict: =g = el SI1Y, 4 b &9 I8 AdTg AiEell 3R YW Bl ARXDRI &b el SR
G &

MR. DEPUTY CHAIRMAN: Q.No.186. &l 3rfehf¥rg Mfger Sill
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